FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF ABHINAV INTERNATIONAL PRIVATE LIMITED (UNDER CIRP)
RELEVANT PARTICULARS
Name of corporate debtor Abhinav International Private Limited
Date of incorporation of corporate 07.02.2002
debtor
Authority under which corporate RoC- Delhi
debtor is incorporated / registered
Corporate Identity No  Limited U51909DL2002PTC114147
Liability Identification No. of corporate
debtor
Address of the registered office and |C-24, Ground Floor, Greater Kailash Enclave-1,
principal office (if any) of corporate  |New Delhi-110048.
debtor
Insolvency commencement date in ~ {20.11.2025
respect of corporate debtor (Date of receipt of order by IRP: 25.11.2025)
Estimated date of closure of 19.05.2026
insolvency resolution process
Name and registration number of the |Name: Vimal Kumar
insolvency professional acting as Registration No.
interim resolution professional IBBI/ IPA-002 / IP-N00995 / 2020-2021 / 13236.
Address and e-mail of the interim Address: V 1104, The Hyde Park, Sector 78,
resolution professional, as registered |Noida, Uttar Pradesh ,201301.
with the Board Email: maidvimal1@rediff.com
Address and e-mail to be used for Address: Mavent Restructuring Services LLP.
correspondence with the interim S-376, Panchsheel Park, New Delhi - 110017
resolution professional Email: cirp.abhinav@gmail.com
Last date for submission of claims  |09.12.2025
Classes of creditors, if any, under Name the class(es)- Not Applicable
clause (b) of sub-section (6A) of
section 21, ascertained by the interim
resolution professional
Names of Insolvency Professionals
identified to act as Authorized
Representative of creditors in a class
(Three names for each class)
(a) Relevant Forms and Weblink :
(b) Details of authorized https://ibbi.gov.in/en/home/downloads
representatives are available at:
Notice is hereby given that the National Company Law Tribunal, New Delhi Bench - VI has ordered the
commencement of a corporate insolvency resolution process of the Abhinav International Private
Limited on 20.11.2025 (date of receipt of order to IRP is 25.11.2025)
The creditors of Abhinav International Private Limited, are hereby called upon to submit their claims
with proof on or before 09.12.2025 to the interim resolution professional at the address mentioned
againstentry No. 10.
The financial creditors shall submit their claims with proof by electronic means only. All other creditors
may submit the claims with proofin person, by post or by electronic means.
A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice of
authorised representative from among the three insolvency professionals listed against entry No.13 to
actas authorised representative of the class [specify class]in Form CA.- Not Applicable
Submission of false or misleading proofs of claim shall attract penalties. Sd/-
Vimal Kumar
Interim Resolution Professional of M/S. Abhinav International Private Limited
IBBI/ IPA-002 / IP-N00995 / 2020-2021 / 13236, AFA valid upto 31.12.2026
Communication Address: Mavent Restructuring Services LLP.
Date: 28.11.2025 S-376, Panchsheel Park, New Delhi-10017
Place: New Delhi Email: cirp.abhinav@gmail.com, maidvimal1@rediff.com Ph: 9910197049
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FINANCIAL EXPRESS

ADITYA BIRLA

¢ Uw CAPITAL

Registered Office : Indian Rayon Compound, Veraval, Gujarat-362266., , Branch Office : 2nd Floor, Vijaya Building, 17, Barakhamba Road, New Delhi-110001
DEMAND NOTICE U/S 13(2) OF THE SARFAESI ACT - 2002

You the below mentioned borrower has availed loan by mortgaging the schedule mentioned property and you the below mention has stood as borrower / Co -
borrower /Mortgagor for the loan agreement. Consequent to the default committed by you, your loan account has been classified as NPA under the provisions of
the Securitisation & Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 (in short SARFAESI Act). We Aditya Birla Capital Limited
has issued Demand Notice u/s 13(2) read with section 13(13) of the SARFAESI Act to the address furnished by you. The contents of the said notices are that you had
committed default in payment of the verious loans sanctioned to you. Therefore, the present publication carried out to serve the notice as per the provision of
Section 13(2) of SARFAESI Act and in terms of provision to the rule 3(1) of the Security Interest (Enforcement) Rules, 2002.

LOANS INVESTMENTS INSURANCE PAYMENTS

Loan Account No./ Name and Address of the account Ii)ate 02 Amoant due ;5
Borrower(s), Co-Borrower(s) & Guarantor(s) ﬁfﬂ?c'é perN oet?clgn
Loan Account No. - ABND_TL_000000901057 , 1. Zak Venture Private Limited, Through its Director, Office No- 2502,
5% Floor, Tower- 02, Express Trade Tower-2, Sector-132, Plot No. 36, B-Block, Noida, Gautam Buddha Nagar- 201301. Also At - Rs
Holding No. 671, Khal Garia, Mouza Barsans Fartabad, J.L. No. 47, R.S. No. 7, Hal Khatian No. 1322, Hal Dag No. 219, P.S. 39405 1'21 76/-
Sonarpur, under Rajpur- Sonrpur Municipality, Dist. South 24 Pgs , 2. Kashif Hasan, C-905, Lincoln Tower, Grand Omaxe, '(Rl]peés Th.ree

Opposite Panchsheel Balak Inter College, Sector- 93B, Gautam Buddha Nagar, Noida, Uttar Pradesh- 201304. Also At - Holding :
No. 671, Khal Garia, Mouza Barsans Fartabad, J.L. No. 47, R.S. No. 7, Hal Khatian No. 1322, Hal Dag No. 219, P.S. Sonarpur, 11.11.2025|Crores Nmeiy-Four
under Rajpur- Sonrpur Municipality, Dist. South 24 Pgs . 3. Pinky Qaiser, C-905, Lincoln Tower, Grand Omaxe, Opposite Lakhs Five
Panchsheel Balak Inter College, Sector- 938, Gautam Buddha Nagar, Noida, Uttar Pradesh- 201304. Also At - Holding No. 671,[NPA Date - |  Thousand One
Khal Garia, Mouza Barsans Fartabad, J.L. No. 47, R.S. No. 7, Hal Khatian No. 1322, Hal Dag No. 219, P.S. Sonarpur, under|13.10.2025{ Hundred Twenty-
Rajpur- Sonrpur Municipality, Dist. South 24 Pgs , 4.Korayasha Bibi, 28, Uttra Palghat Road, 23, Bhatpara (M), North 24 One and Paise
Parganas, West Bengal- 743125. Also At- Holding No. 671, Khal Garia, Mouza Barsans Fartabad, J.L. No. 47, R.S. No. 7, Hal Seventy-Six Only)
Khatian No. 1322, Hal Dag No. 219, P.S. Sonarpur, under Rajpur- Sonrpur Municipality, Dist. South 24 Pgs. .....(hereinafter las on 14.10.2025
collectively referred to as ‘Borrower/s, Guarantor/s, Mortgagor/s’)

“DETAILS OF SECURED ASSETS TO BE ENFORCED" All that piece and parcel of : All that piece and parcel of: “All that land measuring about 91 Sataks forming
part of Dag No. 219 under Khatian no. 1322, (Khatian no. 1573 as per Porcha), J.L. no. 47, Touzi no. 1347/2834 in Mouza Barsans Fartabad under P.S. Sonarpur in the
District South 24 Parganas presently known and numbered as municipal holding no. 671, Khal Garia (as per tax) under Municipal ward no. 35/122 (as per tax) within
the limits of Rajpur Sonarpur Municipality , owned by Korayasha Bibi, hereunder written together with the buildings and structures constructed/ to be constructed
thereon and all the Mortgagor/s's plants and machineries, attached to the earth or permanently fastened to anything attached to the earth”

You are hereby called upon to pay Aditya Birla Capital Limited within the period of 60 days from the date of publication of this Notice the aforesaid amount
with interest and cost failing which Aditya Birla Capital Limited will take necessary action under the Provisions of the said Act against all or any one or more of
the secured assets including taking possession of secured assets of the borrower / Co - borrower / Mortgagor. The power available to the Aditya Birla Capital
Limited under the said act include (1) Power to take possession of the secured assets of the borrower / Co - borrower / Mortgagor including the rights to
transfer by way of lease, assignment of sale for releasing secured assets (2) Take over management of the secured assets including rights to transfer by ways of
lease, assignment or sale and realize the secured assets and any transfer as of secured assets by Aditya Birla Capital Limited shall vest in all the rights and
relation to the secured assets transferred as if the transfer has been made by you. In terms of the Provisions of the Section 13/13) of the said act, you are hereby
prohibited from transferring, either by way of sale, lease or otherwise (other than in the normal course of your business), any of the secured assets as referred to
above and hypothecated / mortgaged to the Aditya Birla Capital Limited without prior written consent of the Aditya Birla Capital Limited.

Date : 28.11.2025, Place : Noida and South 24 Pargana Authorised Officer, Aditya Birla Capital Limited

[Fursuant to rule 30 the Companies
[(Incorporation] Rules, 2014}
Advertisemant to be pulblished in the
newspaper for change of registered office
of the company from one stafe to anathar
Bufora 1ha Cordral GovemmenbRegional Dirachor
Morthem Respon, Ministny of Comporate Affars Mew Del
n the matier of suh-seciion (4) of Section 13
ol Comganies Act, 2013 ard clausa (a) aof
suberuie (5 of nule 30 of the Companies
{Incorparation) Rules, 2014
AND
In he matier af
KESHAY MEDICHEM PRIVATE LIMITED
hiaving 113 registersd office &l House Mo-R22,
Secior-154, Faridabad, Haryana-122101. India.
Petitianar
Notice i heraby paen to the General Public that
the Compary proposes Iomake sn eppEcation fo
Thia Canbral Govesmiment (Reglonal Denss|or) urd o
gaction 13 of the Companies Act, 20113 seeking
canfirmalicn of alteration of tha Mamarandum af
Agsaciation of the Company in s of he Spacis
RAesplution passed at the Exire Crdinary. ganeral
reelang Mald o 01" Novemnbaer d025 00 anable

“FORM NO. INC-26™ NORTHERN RAILWAY

E-AUCTION NOTICE
Mo, ZIACIIONE-Auction/Plg/ 2025 Datad: 27.11.2025
Sr. Divisional Commercial Manager™5, Nartharn Raibway Delhi Dwvision invites bids
rrough e=-Auction hroegh IKEPS (htpiilireps.gowvind) for fhe allalment of gnder
mention contracts at following Railway stationslocatans

Ciale & T-:'ne[

E-Catalagus
of bidding |

Mo Rashway Statans/LocationsLols

15 12 2025 | Tugalakabad (Car), Murad Nagar. Budhlada, Shamii (PRS},

Farking- |
#1100 Hrs iE&rr.pIEl (27 Entry}. Marwana = Total 06 Sites

A-20E5

Website pariculars where complete delails of
E-Aucthan can b seen

https:ifireps.gov.in/

All contractors who intend to participate in the e-auctions conducted through
E-Auction Leasing module of IREPS should fulfil following mandatory
requirements before they can submit thelr blds:

1. Registration an IREPS for E-Auction Leasing module -Active IREPE User Account
for E-Auction Leasing Module 2. Payment of Ceie Time Begisliealion Fes 3, Curnend
Acoount in State Bank of India 4, Integration of 581 Bank Account with IREPS Account
5. Lien Marking of Funds 6. Updation of Turnover Details 7. Contractors who do nod
have IREPS account for any modula of IREPS can submil their onlirke request for
reqsiration by clicking on Mew vendors Cantraciors [ri-:{tl'lrle_tl ME=Aulon Leasing)

the Campany % change ils Registered offica from

tha “State of Haryana® to ‘NCT of Dalhi’ link on IREPS Home page.

Any person whose ntarast is likesy 10 ba affechad

Rallway Authority ta
by the propnsed change of the reqisterad office

contact, in case of any

Divistonal Rallsmay Manager's Office, Commesczal Branch,
Slate Entry Road, New el 110035, Emall

af the Company may oaliver edhar an the MCA- ka. daolhidivisionfgmail.com Tel: 011- 23743084

21 partal (www mca.gov.in] by filing investes i | PR L i

camplaint farm ar cause to be dedvared or send 8r. Divisional Commercial Manager/PS
oy ragisiensd posl histhar objeclions supparbad = a4

3; an affdzvit slating the ﬂﬁll."!&-;fl': siharinteragt| | 368925 Morthern Rallway, Delhi Divislon

and grounds of opposition fo lhe Regional
Director, Northerm Region at the address B.2
wing, £ Floar, Pt Deandayal Antpocaye Bhewan,
a0 Complex, New Delhi-110903 within
Fourfaen deys of the date of publicetion of this
nedice wilh a capy of the applicant Company al itz

SERVING CUSTOMERS WITH A SMILE

FORM NO, INGC-26
|Parsuant io Saction 1344} of the Companies Act
20113 and Aule 30 of Companies [ Incorporation)
Aules 204]
Before 1he Regional Direcios, Hodhern
Region, Delhi
Anil
Im {ke matter of Eection 13(4) of the Companies
Act 2013 and Rude 3046} a) of the Companies

reqiabared office at the adgress mantioned belmwy
Registered office:Howse Mo-822. Seclor-18
A, Faricabad, Hardana 122100, incis
For and Behalf of
keshay Medicham Privale Limilad
[T

2B.11.2025
Faridats=ad

Tate

Anupam Pandaey
Place

LHreClor
(OB ¢ DOECGEEAY]

E-AUCTION

SALE
NOTICE

SiSaa da ﬁ Indian Bank

Last Date of EMD Deposit 16.12.2025 by 4:30PM

Mame and Address of the Borrower!
Guarantor
Mame of the Branch

Details of the Property

1. Shri Rehmat Ul Hag 5o Sri Shamshul Hag
(Borrower/Mortgagor/Guarantor) Rie House No, 1561
Asalatpura Pakka Bagh, MNear Der Wali Masjid,
Moradabad -244001, U.P.

Equilable morigags of the land/property situated
at plot o, 14, LIG, ward no, 65, Sitapun Das Sarai,
Avasiva Yojana of MDe, Distt- Moradabad -
244007 (LLP ) measuring 61,20 sq mt. in the name
of 3 Rehmal Ul Hag S/o Shrl Shamshul Hag,
Boundead by Easl: Others Properly, Wesl: Road
Bmir wida, Marth! Bhookhand Sankhya LIG 13,
Sputh: Bhookhand sankhya LIG 15

BERANCH: KARULA

Contact Person: Authorized Officer : Mr. Raj] Kumar Sharma , Mobile Mo. 9415527540
INDIANM BANK KARULA : Branch Manager Samar Pal Singh Mobile No. 8601384604

ZONAL OFFICE,

Public Notice for E-Auction Sale
of Immaovable Properties

E-Auction Sale Notice for Sale of Immovable Assets under the Securitization and Reconstruction of Financial Assets and
Enforcement of Security Interast Act, 2002 read with provison to Rule 9 (1) of the Security Interest (Enforcement) Rules, 2002
Motice is haraby given to the public in ganeral and in particular to the Borrower (5) and Guarantor (s) that the below described immovable property
marligaged/charged 1o the Securad Craditor, the Symbolic Possession of which has been laken by the Authorized Officer of Indian Bank, Secured
Creditor, will be sold on “As is whera is"”, "As is what ig”, and "Whatever there 18" Basis on the balow mantionad dates, for recovery of under mentionad

dues & future inferest, charge and cost etc as detalled below. The reserve price and EMD amount for each proparty has been furnished below

Date and Times of E- auction : 16.12.2025 at 11.00 AM to 5.00FPM

{Incarporation} Rules 2014
fimd
Intnemattern? ALNAGEER INDIA PRIVATE
LIMITED nawving ks Kegisterad Oftice af PLOT KO.
76-0 UDYOG VIHAR PHASE-4, SECTOR 18,
GURGADN, GURGADN, HARYAKA-TX20G1 [CIM:
US1908HRMI21FTCOSE04T)

CIVIL LINES, MORADABAD

"IMPORTANT"

Whilst care is taken prior to

acceptance Of advertising Nitice i5 herety glven 1o Geneml Fublic that tha
N . ) company proposes fo make e applicabian o tho
copy, tis notposs|b|etover|fy Central Govemment (Regional Derector, Norhem

Reqion) undar section 13(4) of the Companias Act
U3, seeking confirmatlon 91 alleration ol
Memomandum of Companies of the company &
term ol special reseulion pessed a1 Exdra ondsary
Genaral Mesting held on Thursday, 046 Day of
September TS 1o enabie e company 1o change
it Regestered Office from “State of Haryana" to
“Mational Capital Termoey o Dalhi”

its contents. The Indian
Express (P) Limited cannot
be held responsible for such
contents, nor for any loss or

Cutstanding dues ad A| Reserve Price

per 13{2) notice for which| B] EMD damageinCUWedasareSU“Of Any person whose imerest is ikely 1o be afhectsd
property is being sold | C) Bid Multiplier . . . by the proposed change. may. oeliver either on
Rs. 28.87,291.00 a= Rs. 13 50 000/- transaCtlonSWIth COmpanleS, MCA-21 poslal (wew meca.goving by filling
Pyt L il nb RN investne complant farm or cavss ta ba delhersd ar
on D206.2018 + inferest (- =22 associations or iNAIVIdUAIS | [t by rucietered et of hisher obecdos
ol LS L = advertising in itsneWSpapel'S supported by @0 affickndt skating She natire o
Date of Possession | Rs. 10,000/ oY hizsher interest and ground of opposition 1o the
23.10.2018 or Publications. We therefore el ”"f"rf'.-"r’m'f'1?“'3;“."3?;"3“3
: . <2 Wing, -2nd fioor, Pt. Deendayal Antyodaya
liatuie of PoEesaalon .Eigﬂﬁg‘ggﬁ}:;‘gz recommend that readers | |gnawan, 2nd tloor, CGO Comples, New Deini -
1 b : . 110003 within 14 {Fourtesn] days of date of
Physical Possassion make necessary |an|r|eS pribtication of this Ilrfll.::;i! Wil 3 copy to Ihe
; : applicant company 21 its.registared office at the

before sending any monies | | e e

ALMAGEER INDIA PRIVATE LIMITED

or entering into any
FLOT NO. TE-0 UDYOG VIHAR PHASE-4,

agreements with advertisers SECTOR 18, GURGAON, GURGADN, HARYANA-

FOR THE ATTENTION OF THE CREDITORS OF ABHINAY INTERMATIONAL PRIVATE LIMITED (UNDER CIRP)

Bidders are advised to visit the websie (1) www.indlanbank.co.in (2] hitps://www.baanknet.com or otherwise acting on an 122001 (Present Address)

Bidders are advised o visid the website (hitps:/www.baanknet.com) of our e auction service provider PSB Allance Pyl LK. o participate in online bid, For Technical , . For and on behatf o

Azsistance Please call B291220220). For Registralion status and for EMD stalus please emall 1o supporlbaankneti@psballiance.com advertisement in any finagesh india Private Limited

For properly delails and photegraph of the propery and auction terms and conditions please visit, hitps:fwww.baanknet.com and for clanfications relatad to this podtai, manner Whatsoever Rilu Raman Vehra
please contact PSB Alliance Pyl Lid, Contact Mo, 8281220220, . Place: Gurganm, Hargana Direeio
Bidders are advised to use Property |D Number mentioned above while searching for the property in thewebsite with https hwww baanknet.com Date- 27.11.2025 DIN- (9277072

Date : 27.11.2025 Place: KARLLA Authorized Officer, INDIAN BANK
_slindiaSheltor INDIA SHELTER FINANCE CORPORATION LTD. Loan Account No. and Name of Date Of Type of Possession | Reserve Price,

Home Loans Registered Office: Plot-15,6th Floor, Sec-44, Institutional Area, Gurugram, Haryana-122002.

Branch Office: Bp-49, First Floor, Neelam Bata Road, Nit Faridabad-121001, E-44, Ground Floor, Industrial Area, Sector-3, Near Sec
16 Metro Station, Noida, Uttar Pradesh -201301, Kamal Dua, 84-r, First Floor, Opposite Lal Tanky Market, Model Town, Panipat,
Haryana, Pin- 132103, Shop No.6, Upper Ground Floor, C.r. Mall, Church Road, Ram Nagar Colony, Agra 282002, Plot No. 282, Laxman
Das Complex, Ground Floor, Near Central Bank Of India, Deokali, Faizabad - 224001, Uttar Pradesh., No. 18, 1st Floor, District Center,
Sanjay Nagar, Ghaziabad, Uttar Pradesh - 201002., Hall No-1, First Floor, Parsvnath Plaza-ii, Plot No-2, Neelgiri Commercial Center,
Mansarover Scheme, Delhi- Moradabad Road, Moradabad- Up- 244001, 173, Nehru Nagar, First Floor, B.s.m. Chowk, Roorkee -
247667, 59, D1/d2, Civil Line, Second Floor, Above Bata Showroom, Rudrapur- 263153., 1st Floor, Scf 12 Main Market, Sector 14,

Sonipat - 131001 PUBLIC NOTICE- AUCTION FOR SALE OF IMMOVABLE PROPERTY

[UNDER RULE 8(6) OF THE SECURITY INTEREST (ENFORCEMENT) RULES, 2002] NOTICE FOR SALE OF
IMMOVABLE PROPERTY/S MORTGAGED WITH INDIA SHELTER FINANCE CORPORATION (ISFC) (SECURED
CREDITOR) UNDER THE SECURITISATION AND RECONSTRUCTION OF FINANCIAL ASSETS AND ENFORCEMENT
OF SECURITY INTEREST ACT, 2002
Notice is hereby given to the public in general and in particular to the borrower(s), co borrower/s and guarantor(s) or their legal heir/s
representatives that the below described immovable property/s mortgaged/charged to the Secured Creditor, the possession of
which has been taken by the Authorized Officer of ISFC (secured creditor), will be sold on 30-December-2025 (on “AS IS WHERE
1S”, “AS IS WHAT IS” and “WHAT EVER THERE IS” basis for recovery of outstanding dues from below mentioned Borrowers, Co-
Borrowers or Guarantors. The Reserve Price and the Earnest Money Deposit is mentioned below. The sealed envelope containing
the EMD amount for participating in Public Auction shall be submitted to the Authorized Officer of ISFC on or before 29-December-
2025 till 5 PM by EMD /Payment will be DD/ Cheque / RTGS/NEFT at Branch/Corporate Office. Bp-49, First Floor, Neelam Bata
Road, Nit Faridabad-121001, E-44, Ground Floor, Industrial Area, Sector-3, Near Sec 16 Metro Station, Noida, Uttar Pradesh -
201301, Kamal Dua, 84-r, First Floor, Opposite Lal Tanky Market, Model Town, Panipat, Haryana, Pin- 132103, Shop No.6, Upper
Ground Floor, C.r. Mall, Church Road, Ram Nagar Colony, Agra 282002, Plot No. 282, Laxman Das Complex, Ground Floor, Near
Central Bank Of India, Deokali, Faizabad - 224001, Uttar Pradesh., No. 18, 1st Floor, District Center, Sanjay Nagar, Ghaziabad, Uttar
Pradesh - 201002., Hall No-1, First Floor, Parsvnath Plaza-ii, Plot No-2, Neelgiri Commercial Center, Mansarover Scheme, Delhi-
Moradabad Road, Moradabad- Up- 244001, 173, Nehru Nagar, First Floor, B.s.m. Chowk, Roorkee - 247667, 59, D1/d2, Civil Line,

Second Floor, Above Bata Showroom, Rudrapur- 263153., 1st Floor, Scf 12 Main Market, Sector 14, Sonipat - 131001

Borrower(s)/ Co- Borrower(s)/ Demand Notice (Under Con.structive/ Earnest Money
Guarantor(s)/Legal Heir(s)/Legal Rep. Amount As On Date Physical)

MR./ MRS. RUMA RATHOUR W/O VIPIN 7-April-2025 Rs. 909212/- (Rupees | Symbolic |Rs. 8,00,000/-
KUMAR, MR./ MRS. VIPIN KUMAR S/0O Nine Lakh Nine Thousand Two Possession |Rs. 80,000/-

JASBIR SINGH
LASHCLLONS000005087610/AP-10205197

Hundred Twelve Only)

Description Of Property: All Piece And Parcel Of Freehold Commercial Shop area measuring 10.87 Sq mtr Vill- Salempur, Pargana
Sultanpur Tehsil and Distt-Saharanpur U.P BOUNDARY:- East-Khet of Kashmiri Lal, West-Salempur Road North-Vacate Plot Banarsi
Dhobi,South-Plot of Rajkumar & Other Person

Rs. 25,00,000/-
Rs. 2,50,000/-

MR./MRS. NIRMALA GANGWAR W/O RAJ
PAL, MR./MRS. RAJ PAL S/O RAMMAN LAL
HL26CHLONS000005033147/ AP-10061740

19.08.2023 Rs. 2038444/- (Rupees
Twenty Lakh Thirty Eight Thousand
Four Hundred Forty Four Only)

Symbolic
Possession

Description Of Property: All piece and parcel of property comprising of land whose Khasra No. is 166, whose admeasuring area is
82.80 Sq. Metres, Situated at Gram Bahedi Za, Pargana Chomhala, Tehsil Bahedi, Bareilly. BOUNDARY:- East: Plot of Other Person,
West: 15 feets wide road, North: Plot of Rajpal, South: House of Vishamwar Dayal

MR./ MRS. PRAVINA JOSHI W/O VIDESH 7-April-2025 Rs. 1412695/-
JOSHIMR./ MRS. VIDESH JOSHI S/0O RATI | (Rupees Fourteen Lakh Twelve
RAM Thousand Six Hundred Ninety Five
LA24VLLONS000005080473/AP-10194788 | Only)

Symbolic
Possession

Rs. 12,50,000/-
Rs. 1,25,000/-

Description Of Property: All Piece And Parcel Of Abadi Land Khata No. 02072 Khasra No 93 K Area 112.53 Sq.mtrs Mauja
Jeewangarh Pargaran Pachwadoon Tehshil Vikas Nagar Distt Dehradun Uttarakhad Boundary:- East-water Gul And Mandir,west-
house Of Sanjay,north-road 15' Wide, South-land Of Jafar

Date Of Type of Possession
Demand Notice (Under Constructive/

Loan Account No. and Name of
Borrower(s)/ Co- Borrower(s)/

Reserve Price,
Earnest Money

MR./ MRS. NIRU KUMARI W/O MR. DINESH,| 12-June-2025 Rs. 2001317/-

MR./ MRS. DINESH S/O Mr. SHIV DAYAL (Rupees Twenty Lakh One Thousand
HL11CHLONS000005082851/AP-10196012 | Three Hundred Seventeen Only)

Symbolic
Possession

Rs. 19,00,000/-
Rs. 1,90,000/-

Guarantor(s)/Legal Heir(s)/Legal Rep. Amount As On Date Physical)
MRS. ARCHANA W/0 JASWANT SINGH, 12-June-2025 Rs.6,53,738/- (Rupees | Symbolic |Rs. 5,00,000/-
MR. JASWANT SINGH S/0 RAM SINGH Six Lakhs Fifty-Three Thousand Seven Possession |Rs. 50,000/-

LAGZCLLONS000005051405/AP-10117178 |Hundred Thirty-Eight Only)

Description Of Property: All Piece And Parcel Of Flat No-76 2nd Floor Without Roof Rights Area Measuring 28 Sq. Mtrs In Pocket-4
Sector-21 Situated In The Layout Plan Of Rohini Residential Scheme Rohini Delhi 110086 Boundary:-east-flat Bearing No. 77,west-
open Area 10ft Wide,north-open Area 66ft Wide,south-other Flat

Description Of Property: All Piece and Parcel of Property comprising of a Second floor (without roof rights) at House No. L/238B
without Roof Right, having an area of 13.52 sq meters(COVERED AREA), situated at Sector 9, Vijay Nagar GDA Residential Colony,
Pargana Loni Tehsil & District Ghaziabad, Uttar Pradesh. BOUNDARY:- East-House No 243 b, West- 30 Feet Wide Passage Bhutal
Par, North-House No 239b, South- House No 237 b

MRS. MANJU NEGI W/O NANDAN SINGH 14-Jul-2025 Rs. 1452217 /-(Rupees
NEGI, MR. NANDAN SINGH NEGI S/O AVTAR |Fourteen Lakh Fifty Two Thousand
SINGH NEGI LAMRVLLONS000005117593& [Two Hundred Seventeen Only)
HLMRCHLONS000005107932/AP-10255524
& AP-10249615)

Symbolic
Possession

Rs. 16,00,000/-
Rs. 1,60,000/-

Rs. 11,05,000/-

Mr./ Mrs. Suman W/o Jagdish, Mr./ Mrs.
Rs. 1,10,500/-

Gaurav Kumar S/o Jagdish, Mr./ Mrs. Chand
Kiran S/o Jagdish, Mr./ Mrs. Neha Pandey
W/o Chand Kiran
HLGZCHLONS000005075656/AP-10183394

11.12.2024 Rs. 1185390/~ (Rupees
Eleven Lakh Eighty Five Thousand Three
Hundred Ninety Only)

Symbolic
Possession

Description Of Property: All the piece and parcel of the House area 56.25 sq. mtr. bearing Khasra no. 39min of village
Mukanabpur Mustehkam Pargana and Tehsil and District Moradabad BOUNDARY:- East-16 feet wide Road, West-House of Prem
Shankar Sharma, North-MDA Colony, South- Property of Munish Rajput.

MR./ MRS. Legal Heir Of SUSHILA DEVI, 2-June-2025 Rs.915246/- (Rupees

R./ MRS. VISHNU S/0 GAJADHR SINGH Nine Lakh Fifteen Thousand Two Rs- 8,50,000/-

Symbolic

Description Of Property: All piece and parcel of Khasra No 390Mi area 53.33 Sq. Gaj or 44.59 Sq Mtrs Village Fafrana Ved Vihar
Mokuba Rakba Pargana Jalalabad Tehshil Modi Nagar Distt Ghaziabad Uttar Pradesh 201204 BOUNDARY: East- Rasta 20Ft, West-
Others Plot, North- House Deepak Chaudhary, South- House Tushar Tomer

Possession Rs. 85,000/-

HL11CHLONS000005076000/AP-10181575 (Hundred Forty Six Only)

Description Of Property: All Piece And Parcel Of KHASRA NO 187, AREA 83.61 SQ. METERS MAUJA GOVINDPUR, TEHSIL &
DISTRICT MATHURA UTTAR PRADESH 281004

Rs. 8,00,000/-

MR./ MRS. Soniya W/O Majeet, MR./ MRS. | 12.09.2024 Rs.6,33,352/- (Rupees B’ 50 0001
s. 80, -

Manjeet S/0 Jagbir, Six Lakh Thirty Three Thousand
LA11CLLONS000005049571/AP-10100670 | Three Hundred Fifty Two Only)

Symbolic
Possession

Mr./ Mrs. Kesha Devi W/o Mr Mange Ram, |12-June-2025 Rs.1590887/-
Mr./ Mrs. Pawan Pal S/o Mr. Mange Rammr./|(Rupees Fifteen Lakh Ninety
rs. Mange Ram S/o Mr. Murali Thousand Eight Hundred Eighty-

Symbolic
Possession

Rs. 15,00,000/-
Rs. 1,50,000/-

Description Of Property: All Piece And Parcel Of Property Measuring 400 Sq Yards I.e 13 Marle, 13/152 Share Out Of Total Land 7k-
12 Marla Comprised In Khewat No 631, Khata No 790, Killa No 25//12(7-12), Situated At Waka Rakba Village Baiyanpur Within Mc
Limit Of Sonipat Tehsil And Distt Sonipat Boundary:- East- Plot Of Chandram, West- Gali 13ft, North- Property Of Jagbir, South-
House Of Jagbir

HL24CHLONS000005086128/AP-10207045 |Seven Only)

Description Of Property: All Piece And Parcel Of Khata No 303 New Khata No. 55 Old Khasra No. 322/3, Min New Khasra No. 678
G, Rakba 2955 Sq Feet I.e. 272 Sq. Mtrs Mauja Sherpur Paragna Pachwadoon Tehsil Vikasnagar District Dehradun Uttarakhand
Boundary:- East-land Of Donor,west-road 15' Wide,north-road 15' Wide,south-house Of Mr. Negi

Rs. 13,50,000/-
Rs. 1,35,000/-

07.04.2025 Rs.1460163/- (Rupees | Symbolic

Possession

Mr./ Mrs. Seema Devi W/o Vinod Kumar
Mr./ Mrs. Vinod Kumar S/o Jyoti Prasad Fourteen Lakh Sixty Thousand One
HL26CHLONS000005074630/AP-10179796 | Hundred Sixty-Three Only)

Mr./ Mrs. Bhagvan Dei W/o Roshan Lal, 12-Aug-2025 Rs. 480215/- (Rupees

Symbolic
Mr./ Mrs. Omprekash S/o Roshan Lal , Mr./ |Four Lakh Eighty Thousand Two

Possession

Rs. 8,00,000/-
Rs. 80,000/-

Description Of Property: All Piece And Parcel Of House Bearing Khata No 00066 Khet No 104 Min. Village Fulsunga Teh Rudrapur
District Udham Singh Nagar Uttarakhand Boundary: East- Nala, West- Property Of Seller, North-house Of Veena And Geeta, South-
4.87 Meter Wide Road

Mrs. Roshan Lal S/o Mr. Chaau Hundred Fifteen Only)
LAKSVLLONS000005063373/AP-10149982

Description Of Property: All Piece And Parcel Of House Bearing Khata No.00490, Khasra No 126 Min, Village Dhabhora Athmali
Tehsil, Ashipur District Udham Singh Nagar Uttarakhand, 244713, BOUNDARY: - East-Property of Bhuri, West-20 Feet Wide Road,

Rs. 5,00,000/-

MR./ MRS. BEBI RANI, MR./ MRS. RAHUL
Rs. 50,000/-

KUMAR Five Lakh Thirty Seven Thousand
HLROHLLONS000005046093/ AP-10095852| Seven Hundred Forty Nine Only)

16.05.2022 Rs. 537749/- (Rupees Symbolic

Possession

North-20 Feet Wide Road, South-Property of Seller

Mr./ Mrs. Krishna W/o Vavlu, Mr./ Mrs.
Vivek Yadav S/o Babbu Yadav

12-Aug-2025 Rs. 2005569/-
(Rupees Twenty-Lakh Five Thousand

Symbolic
Possession

Rs. 19,00,000/-
Rs. 1,90,000/-

Description Of Property: All that piece and parcel of property comprising of land whose Khasra No. is 616, 617-M, and 623- M
admeasuring area is 83.64 sq. meters, situated at Mohalla Kayasthan, Kasba and Tehsil Rampur Maniharan, District Saharanpur, Uttar
Pradesh BOUNDARY- East: Plot of Seller, West: 18 feets or 5.49 meters wide Road, North: Plot of Pappu, South: 18 feets or 5.49
meters wide Road

Mr./ Mrs. Rajeev Yadav S/o Babbu Yadav
Mr./ Mrs. Vaviu S/o Gokul
HLMRCHLONS000005074778/AP-10180732

Five Hundred Sixty-Nine Only)

Description Of Property: All Piece and Parcel of Area 63.234 Sq Meters, Mohalla Laxmanpuri, Line Par, Majhola, Moradabad

Rs. 5,00,000/-

Mr./ Mrs. Shobha Devi W/o Mr. Ranjeet
Rs. 50,000/-

Kumar, Mr./ Mrs. Ranjeet Kumar S/o Mr.
Ram Anugrah Singh
HLGZRNLONS000005097802/AP-10232306

12-June-2025 Rs. 415717/- (Rupees
Four Lakh Fifteen Thousand Seven
Hundred Seventeen Only)

Symbolic
Possession

Uttar Pradesh 244001. BOUNDARY:- East-Plot of Sardar Ratan Singh, West-House of Mr. Braj Raj Sharma, North-Servant Quarter of
Railway, South-14 Ft Wide Road

Terms and conditions:
1) The prescribed Tender/ Bid Form and the terms and conditions of sale will be available with the Branch/Corporate Office: Branch Office: Bp-49, First Floor,

Description Of Property: All Piece And Parcel Of Plot No A-102/1 Khasra No 261, Area Measuring 25 Sq. Yards I.e. 20.90 Sq. Mtrs,
Diwan Enclave Village Tila Shahbajpur Pargana And Tehsil Loni District Ghaziabad Uttar Pradesh 201102 Boundary:- East-rasta 15 Ft,
West- Property Of Other, North- Property Of Other, South- Property Of Other

Neelam Bata Road, Nit Faridabad-121001, E-44, Ground Floor, Industrial Area, Sector-3, Near Sec 16 Metro Station, Noida, Uttar Pradesh -201301, Kamal
Dua, 84-, First Floor, Opposite Lal Tanky Market, Model Town, Panipat, Haryana, Pin- 132103, Shop No.6, Upper Ground Floor, C.r. Mall, Church Road, Ram
Nagar Colony, Agra 282002, Plot No. 282, Laxman Das Complex, Ground Floor, Near Central Bank Of India, Deokali, Faizabad - 224001, Uttar Pradesh., No.
18, 1st Floor, District Center, Sanjay Nagar, Ghaziabad, Uttar Pradesh - 201002., Hall No-1, First Floor, Parsvnath Plaza-ii, Plot No-2, Neelgiri Commercial

Rs. 9,31,000/-

Mr./ Mrs. Shalu W/o Mr. Shubham Kumar, |12-June-2025 Rs. 743048/- (Rupees Rs. 93.100/
s. 93,100/-

Mr./ Mrs. Shubham Kumar S/o Mr Satpal Seven Lakh Forty Three Thousand
Saini, Forty Eight Only)
LASHVLLONS000005096368/AP-10230509 |

Symbolic
Possession

Center, Mansarover Scheme, Delhi- Moradabad Road, Moradabad- Up- 244001, 173, Nehru Nagar, First Floor, B.s.m. Chowk, Roorkee - 247667, 59, D1/d2,
Civil Line, Second Floor, Above Bata Showroom, Rudrapur- 263153., 1st Floor, Scf 12 Main Market, Sector 14, Sonipat - 131001 between 10.00 a.m. to 5.00
p.m. on any working day. 2) The immovable property shall not be sold below the Reserve Price. 3) All the bids/ tenders submitted for the purchase of the
above property/s shall be accompanied by Earnest Money as mentioned above. EMD amount favouring “India Shelter Finance Corporation Limited”.

Description Of Property: All Piece And Parcel Of Property situated at Khasra no.248 , area measuring 108.58 sq mtr Wake Gram
Ambehati Pargana and Tehsil Nakur District Saharanpur Uttar Pradesh-247001 BOUNDARY:- East-Plot of Chatru, West- Rasta 6 Mtrs,
North-Plot of Kuldeep, South-House of Vipin,

The EMD amount will be return to the unsuccessful bidders after auction. 4) The highest bidder shall be declared as successful bidder provided always
thathe/she is legally qualified to bid and provided further that the bid amountis not less than the reserve price. It shall be the discretion of the Authorised Officer to
decline/ acceptance of the highest bid when the price offered appears inadequate as to make itinadvisable to do so. 5) The prospective bidders can inspect the
property on 25-December-2025 between 11.00 A.M and 5.00 P.M with prior appointment. 6) The person declared as a successful bidder shall,

Rs. 8,00,000/-
Rs. 80,000/-

MR./ MRS. SEEMA THAKUR W/O PARDEEP
SHARMA, MR./ MRS. PARDEEP SHARMA S/0
HARISH KUMAR SHARMA
HL11AHLONS000005071427/AP-10169929

12-June-2025 Rs. 811512/-
(Rupees Eight Lakh Eleven Thousand
Five Hundred Twelve Only)

Symbolic
Possession

immediately after the declaration, deposit 25% of the amount of purchase money/ highest bid which would include EMD amount to the Authorised
Officer within 24 Hrs. and in default of such deposit, the property shall forthwith be put to fresh auction/ sale by private treaty. 7) In case the initial
deposit is made as above, the balance amount of the purchaser money payable shall be paid by the purchaser to the Authorised Officer on or before
the 15th day from the date of confirmation of the sale of the property, exclusive of such day or if the 15th day be a Sunday or other holiday, then on the
first office day after the 15th day. 8) In the event of default of any payment within the period mentioned above, the property shall be put to fresh auction/ sale by

Description Of Property: All Piece And Parcel Of Property Bearing No-113-b, Area Measuring 40 Sq. Yards I.e. 33.44 Sq. Mtrs,out
Of 80 Sq. Yadrs Khasra No. 43/13 Third Floor With Roof/terrace Rights (front/north Side Flat) Situated In The Revenue Estate Of
Village Hastsal Mohan Garden Block-k-iii (familiar-k-3) Uttam Nagar New Delhi-110059 With Proportionate Right Of The Land
Underneath With Common Staircase, Entrance, Passage With One Two Wheeler Parking Space On Ground Boundary:- East- Portion
Of Property No. K-3/113-b,west-road 18 Feet Wide, North-road 15 Feet Wide, South- Entry And Stair/rear Side Flat/portion Of Plot
No.K-3/113-A

private treaty. The deposit including EMD shall stand forfeited by India Shelter Finance Corporation Ltd. and the defaulting purchaser shall lose all claims to the
property. 9) The above sale shall be subject to the final approval of ISFC, interested parties are requested to verify/confirm the statutory and other dues like
Sales/Property tax, Electricity dues, and society dues, from the respective departments / offices. The Company does not undertake any responsibility of
payment of any dues on the property. 10) TDS of 1%, if any, shall be payable by the highest bidder over the highest declared bid amount. The payment needs to
be deposited by the highest bidder in the PAN of the company and the copy of the challan shall be submitted to the company.  11) Sale is strictly subject to the
terms and conditions incorporated in this advertisement and into the prescribed tender form. 12) The successful bidder/purchaser shall bear all stamp duty,
registration fees, and incidental expenses for getting sale certificate registered as applicable as per law. 13) The Authorised Officer has the absolute right to

. . . . T . e . Date: - 28-11-2025 Tals Capial Limited
" . accept or reject the bid or adjourn / postpone / cancel the tender without assigning any reason thereof and also to modify any terms and conditions of this sale
MR./ MRS. SAVITA RANI W/O PARVEEN 7-April-2025 Rs. 881305/- (Rupees Symbolic |Rs. 9,00,000/- | v et ) .
KUMAR, MR./ MRS. PARVEEN KUMAR S/0 Eight Lakh Eighty One Thousand Possession |Rs. 90,000/- without any prior notice. 14) Interested bidders may contact Mr. Sudhir Tomar at Mob. No. +9198184 60101
RAMDHAN Three Hundred Five Only) 30 DAYS SALE NOTICE TO THE BORROWER/GUARANTOR/MORTGAGOR
HLLICHI ONS000003002100/AF-10216514 The above mentioned Borrowers/Mortgagors/guarantors are hereby noticed to pay the sum as mentioned in Demand Notice
Description Of Property: All Piece And Parcel House having area Land measuling 200 sq, Yds.(69 feet x 26 Feet ) i.e. 06 Marla 06 | under section 13(2) with as on date interest and expenses before the date of Auction failing which the property shall be
sarsai being 5/117 share out of 07 Kanal 16 Marla comprised in Khewat no. 1038 Khatoni no. 1119 RectNo.45 Killa no. 25/2(7 - | @uctioned and balance dues, if any, will be recovered with interest and cost from you.
16),Vide Jamabandifor the year 2019-2020 Situated inVill. Kiwana Tehsil Samalkha Distt. Panipat BOUNDARY:- East-Street :- ,West- | Date: 28.11.2025 For India Shelter Finance Corporation Ltd Authorised officer.
Property of Ishwer ,North- House of Krishan, South-Property of Bholara Place: DELHI/NCR Mr. Sudhir Tomar at Mob. No. + 91 98184 60101
.. . .. . epaper.fmanmaiexpress.cum.. . New Delhi

STATE BANK OF INDIA §) wefig @2 &5

SC0 NO 81-82, HUDA MARKET, SECTOR 104, GURUGRAM-122018, HARYANA
PUBLIC NOTICE FOR AUCTION OF PLEDGED ASSETS

BEING GOLD ORNAMENTS

The borrowers, in:specific and the public in general are hereby notified that- public atction of
b gold amaments pledged in the below accounts & progosed 1o ba conductad by STATE
BANK OF |NDHA al the balow menlianed Branch. The below mentionad barawars has availed
the credit {gcilty from STATE BANK OF INDIA against the pledge of gold omaments (MGold
Loan Facility™) in favour of the bank fowards the secunly, The demand nofices were issued o
ihe bormowers/guarandors calling up the borrowers! quarantors b pay thesr cutstanding amount
lowards the goid oan facility avaded. As tha borrowers! guaraniors have failed 1o regay the
autslanding oan amaunl, tha bank & corsiraimad o imose e pledge and proposad 1o conduct
an auction saie af pledgad gold omaments mare parbcularly descabed i schadule of progerly
hereunder on 28,11.2025 at 4:30 PM at the Branch Premises: SCO No §1-82, Huda Market,
Sector 104, Guregram-122018, Harvana on “As in Where is", “As |5 What is", "Whatever
There is” And “No Recourse Basis™,

BORROWER NAME AND LOAN AMOUNT GROSS | NET
ADDRESS AT DUTSTANDING {IN | WEIGHT | WEIGHT
NO. RS,
Mr. Lokesh Gauba Sfo Kishan | 437222 Rs 2,23 558/- 61.55 54.50
Chand Gauba Rio House No : TH1E0 | +INTEREST + OTHER | GMS GMS
7713, NK Rollar Wiorkshop, Hari CHARGES THEREON
Magar, Gurugram- 12201

STATE BANK OF INDEA has the aulbeity b change theawsclion date wilhou? any prar nolica
Auction will be held 28.11,2025 &t 4;30 PM. For delsded terms and condilions, please conlact

Authorized Officer, Ms, Suman Arya, Mobile No 20680 40248,
Bank reserves its right to call off the auction at any point of time before the process,

PLACE: GURUGRAM, S0i-, AUTHORIZED OFFICER,
DATE: 27.11.2025 STATE BANK OF INDIA

FORM A
PUBLIC ANNOUNCEMENT
{Under Regulation & of the Insoivency and Bankmuptcy Board of India
{{Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

— _RELEVANT PARTICULARS
1. |Name of corporate dabios Abhinav International Private Limited
2. |Date of incieposatiom of carparata 07.02 2002
{debtor
3, | Authordy under which corparata
___|debtor is mcorporated /repstered |
4 Corporate ldentsy Mo Limited LUS1SE0LM02FTSII4147
Liabiity Identification Mo, of carparate |
debtor |
] Address of the registered office and
principd odfece (8 any'y ol corporate
| dublay
6. |Msolvency commencement dae in
{respecl of corporale dedilor
Estimated date of closure af
{insolvincy resoliln pracass
g, |MName and regisiralion numder of ihe
insohvency prolessional acting as
integirn rasohution prafassional
Address and e-mad of e Merim
resofulion prolessional, a5 registenad
wilh the Board
100 | Addrass and @-mail o be usesd for
comespamence with 1ha interim
resolution professional
11, |Lasd date for Sufimission af clamms
12, |Classas of cosditars, iFam, umder
clawse (i) of sub-section (GA} of
section 21, ascartainad by the intenm
resgiution professional |

RoC- Dalhi

C-24, Groumd Floos, Greater Kafash Enclave-1
Hew Dell-110048.

20112025
(Dt of recaipl ol ceder by RP: 25.11.2025)
1905 2026

-

Name: Vimal Buma

Registraticn Mo.

BRI IPA-002 / IP-BO0E35 S 2020-3021 S 13234
Ackdress! v 1104, The Hyde Fark, seclor 7B,
Moida, Utar Pradesh 201301,

Email; maidvimal T Eprediff com

Acddress: Mavent Restruclaring Senvices LLE
5-378, Panchshael Park, New Dethi - 110017
Email: cirp.abfinay@xgmaid com

|09 12.2025

Hame the cES5(E8)- Mot Appliceble

o0

13, |Mames of Insohvancy Professionals  [NA
idemtited o act a5 Autharzad
FRepresertadive af creditors in @ class
i Three narmas for each class)

14, | [a) Relevant Farms and ‘Weblink -

() Dtzds of autharizad

regresentatives are avadable at it i
Holica is herety piven that tha Katioral Compary Law Trioenal, New Dalhi Bench - ¥ has crdered tha
commencement of & comporate nsolvency resolulion process of the Abhinay Internaticnal Private
Limslbed am 20112025 (dabe af receipl of order o lRP ks 25.11.2025)
The eredbars ol Abhinay International Privaie Limited, ana hensiy callad upon o sutmed Sherctaims
with proal oo oo belore 08122025 10 the nledim megakilion professanad al the address manliane:
agpainsteniry Mo 10
Thie fmanoal oedilors shall submit thair daims with proaf by shecironic maans only, & other creditors
may submit ?e daams with proof in parsan, Sy postor by alacironic means
A finamcial creddar bedongng %o a dess. sz ksted agamsl the antry Mo, 12 shell indicate its choica of
guthorisad reqgrasenisive nom amang tha threa Insovency prodassionats labad aainst anany Moo
Actas suthonsed represaniaine ol the dass ES.’:E—?*"-‘:'ES':.] In ranm G- NLE."'.:IF‘!IEEE;E'
Submisslonof falae ar misleading proods of claim shall airect penalties

httpes:fdbi.gow in‘enthome'downloads

Sali-

Wienal Fuwmar
Interim Resolutbon Profess|onal of MIS. Abhinay Infernational Private Limited
IBBY |PA-0DZ § IP-MO0Y5S J 2030-2021 1 13236, AFA vald wmlo 391122025
Communication Address: Mavent Restructuring Sorvices LLP,

5376, Panchshen] Park Mes Dedhi- 10017

Email: cirp.abhinavigigmall.com, maidwimall@radiff com Phe 8890157044

Dabe: 38.11.2025
Place: New Delhi

TATA CAPITAL LIMITED

Regd. Office: 11th Floor, Tower &, Peninsula Business Park,

Ganpatrao Kadam Marg, Lower Parel, Mumbai - 400013,

Branch Address: 08th Floor, Videocon Tower, Block E-1,

Jhandewalan Extension, New Dalhi- 110055
SALE NOTICE FOR SALE OF IMMOVABLE PROPERTY
(Under Rule 8{8) R'W Rule 3{1) of the Security Interast [Enforcement) Rules 2002)
E-Auction Sale Mofice for Sale.of Immovable Assels under the Securitization and
Reconstruciion of Financial Assets and Enforcarment of Security Interest Act, 2002 read with
prowviso 1o Rule BE) R Rule 1ol the Secunty Interest (Enforcament) Rules, 2002,

LOAN ACCOUNT NO: 4715845 And TCFLAOZ59000011228884: Mr, VISHAL ARORA
This is 1o inform thai Tata Capital Led. (TCL) is a non-banking finance comgany and
incorporaled undss fhe prowsions of the Compansss Act, 1956 and having il registarad office
at Peninsula Business Fark, Tower A, 11th Floor, Ganpatrag Kadam Marg, Lower Farel
Murnbal- 400013 and a branch office amongst other places &l New Delhi { Branch”). That vide
Drders galed 24.71.2023; the National Company Law Tnbunal {INCLT) Mumbai has duly
ganclioned the Schame of Arrangement between Tata Capital Financial Services Limied
FTCFSL" and Tata Cleantech Capital Limited {"TCCL") as Iransferors and Tala Capital
Limited [ TCL fas transterse under the provisions of Sections 230 to 232 read with Section 66
and other apphicable provisions of the Companies Act, 2013 ("zald Scheme”). Interms thereof
TCFSL and TCCL [Transferor Companses) along with its undertaking have merged with TCL
83 8 going concern, ingether with all the properties, assels, nghts, benefits, interest, dulies
obligations, liabities, contracts, agreamants, sacuities eic. wel 01.01.2024. In purssance
ol the said Order and (he Scheme, a8 the facility docwmenls execided by TCFSL and all
putstanding in respect thereof stood transferred o Applicant Company and thos the TCL s
enfitbed to claim the same from the [Borrowers/Co-Bormowers] in tarms fherecd,

Matice is hereby given b the public m general and @ partscular o he-below BorrowerGo-
Bomower that the below described immovable property morgaged o Tata Capital Limited
(Secured CreditoriTCL), the Possession of which has been laken by the Authorised Officer
of Tata Capital Limited [ Secured Credior), will be sold on 23rd Day of December, 2025 Asis
where s basis”™ & "As is what Is and whatever there is & without recourse basis”.
Whereas the sale of secured assel is o be made io recover ihe secured debt and whereas
there was a due of a sum Rs. 2,90,62 252)- [Rupees Two Crora Ninety Lakhis) Shdty Two
Thowsand Two Hundred Fifty Two Only) {i.e. Rs. 223,35 346/- in Loan Account No.
47153845 and Rs. 67,26, 406/ in Loan Account Mo, TCFLAD3S9000011226654) vide Loan
Account Mos, 4715845 and TCFLADISZ000011223894 as on 21-Nov-2025 from
Borrower & Co-Borrowers/Guarantors Le., (1) Vishal Arora, $/o. Krishan Kishore Arora;
(2) Vikas Arora; (3) Shalu Arora, Wio, Vishal Arora, (4) Krishan Kishore Arora; (5) Radha
Rani; and (6} Lovelesn Arora, All having address at: B- 204, B- 2 Block, Krishna Magar
Dalhi-110061,

Mofice is hereby given that, in the absence of any postponement discondinuance of the sale
the saif property shall be sold by E- Auction at 2.00 P.M. on the said 23rd Day of December,
2025 by TCL., having #s branch office ai 08th Floor, Videocon Tower, Block E-1,
Jhandewalan Extension, New Dalhi- 110055,

The sealed E- Auchon for the purchase of the property along with EMD Demand Draft shall be
received by the Authorized Cfficer of the TATA CAPITAL LIMITED t8 5.00 PM. on the said
22nd Day of December, 2025.

§®

TATA

Description of Secured Assats Type of Reserve Earnest
Possession Price [Rs.) Money
Constructive/ EMD (Rs)
Physlcal
ZHD AND 3RD FLOORSE, B 2, B Rs. 2,44,50,000/-| Rs. 24.48,000/-
BLOCK, SITUATED AT ABADI OF LAL ; {Rupees Two | (Rupees Twenty
QTRS., KRISHNA NAGAR, IN THE | PM3ial | croce Forty Four] Four Lakhis)
AREA OF VILLAGE GHONDLI, Lakhis) Eighty | Forty Eight
ILLAQA SHAHDARA, DELHI110051. Thousand Only) | Thousand Only)

The. description of the propery that will ba pit up for sae is in the Schedule. Movable
ariiclesHouse hold inventory i any lying inside and within secured assel a5 described above
shall nof be available for sale along with secwred assel unbl and unless specihcally descnbed
n auclion sale notice. The sale wil alzs besiopped i, amodnt due as aforesald, interest and
coels linchuding the cost of the sale) are tendared fo the ‘Authorzed Officer’ or proofis given
1o his salistachon that the amount of such secured debd, interest and costs has been paid, Al
the sale, the public generally is invited to submit their tender personally, Mo officer or other
person, having any duty 1o parfomn in commaclion with this sale shall, howaver, direcily or
mdirecily bid for, acquire or atiempt fo acquise any interestin ihe property sold. The gala ghall
pe subject to the rules/condibicns prescibed under the SARFAESEAC, 2002, The E-auction
will take place through porial hitps:BidDeal.in on 23rd Day of December, 2025 betwaen
2.00 PM to 3.00 PM wilh unlimated exlension of 10 manutes each, All the Bids submitted lor
{he purchase of the property shall be accampanied by Earnest Monay as mendloned above
by way of a Demand Draft favardng the *TATA CAPITAL LIMITED" payable at Mew Delhi.
Inzpection of the property may be done on 12th Day of December, 2025 between 11.00 AM
to 5.00 PM.

Note: The intending bidders may contact to Tata Capital Limited at Mobile No, #31-
BED1005238 | Aukhorized Officer Mr. Sushil Choudhary, Email id-
sushil.choudharyEtatacapital.com and Mobile No, +91- 8558627293,

For detailed ferms and oonditions of the Sals, please refer to the link provded in secuned
creditor's website, 2. hitpJ/iwww.tatacapital.comicontent/damitata-capitalipdfie-
TCFLADAS3000011228894, pdl
Placa: - New Delhi

Sd-futhorzed Officar




